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OOMMITTEE ON PIUVAT~ MEMBERS' BlUS AND IlESOLUTIONS 

SEVENTEENTH REPORT 

(Faartb Lot Sabba) 

J. the OWrmaa 01. the Committee on Private Members' Bills Uld Iletolutions having 
been authorised by the Committee, present on their behalf, this their Seventeenth Report. 

2. The Committee melon the 11th December, l~-
(I) Classification and allocation of time ~uuion of the Bills (vitU Appendix). 

(11) Examination of the following Constitution (AmC'ndment) Bills under Rule 
294 {l)(a) of the RulC5 of Procedure:-

• (I) The Constitution (Amendment) Bill, 1967 (I,rsertion 01 new article 174A) 
by Shri NaLh Pai. 

• (2) The Constitution (Amendment) Bill, 1967 (Amendmenl of article, 545, 545 
.'e.) by Shri J. M. Imam. 

Cwnficalion "'"' Aliocelion 01 time 10 Bills 

5. The Memben concerned had beer. invited to pretent before the Committee their 
views 011 their Billa. Suvubri Prakash Vir Shastri and Yamuna Prasad Mandai attended 
the aittiDf. 

4. After considering all aspectl of the Bills, the Committee placed all the Bills in 
catqory 'B' and allotted time for each of these Bills as shown in column !S of Appendix. 

Examination 01 the Constitution (Amendment) Bills 

5. The Memben who had given notices of the Bills and representatives of the Ministries 
concerned with the Bills had been invited to be present at the sitting, Shri J. M. Imam 
attended the sitting. The representative of the Ministry of Home Aftain was present. 

Findings of the Committee 

6. The Commiw."C considered the Bills and arrived at thr following findings as a reo 
suit of their examination of the Bi1ls:-

(1) The Constitution (Amendment) Bill, 1967 (Insertion of new article 174.4) by 
Shri Nath Pai. 

The Bill sought to insert new article 174A in the Constitution to enable the Speaker 
of the Legislative Auembly of a State to summo~ the Assembly on requisition by a 
majority of Membcn thcreol 

Aher comidering all ;t.)>(,n .. of the Bill, the Committee recommended that the Mem-
ber might be permitted to move for leave to introduce the Bill. 

(2) The Comtitution (Amendment) Bi!l, 1967 (Amendment of articles 545, 1145 
~tc.) by Shri J. M. Imam. 

The Bill sought tf) amend articlc§ 543 and M5 etc. of the Constitution 10 as to pro-
vide that in addition to English, Hindi shall also be the 08icial language of the Union 
and that in the States, Engliw may a1so be wed for official purposes, instead of Hindi, in 
addition to regional languages. 

After considering all aspecu of the Bill, the Committee recommended that the Mem-
ber might be p"lmillcd to mO\'e for leave to introduce the Bill. _._ .. -.•.. _._--_ .. _--_._.- _ .. __ ... _--

·Circulart'd 10 Mmlbe'n oqtarllleh· (Bill SOl. 166 and 167 of 1967). 
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1. Tbe Committee I'M""mend-

(i) that the clauification and allocation of time to BiIll by the Committee _ 
mown in Appeudix be ...- to by the BOUIe; and 

(ii) Sarvuhri Nath Pai and J. M. 1mam be permitted to move for leave to in-
troduce tbeir CaasUaaDon (Amendment) Billa. 

NEW DEUII: 

December 11. 1967. 
AiiiJtGYGntA -20, "1889- (SG"-). 

. 
R. K. K.HADILKAR. 

Chaitmlln. 
Commiuee on PriVdte Members' 

BillJ .nd Re,oluticnu. 



APPENDIX 

Time 
SI. N .. of the Bill and the Member iDI:barae BruNo. ~ allotted 

No. by the 
Committee 

1 The Code of Criminal Procedure (Ameadment) BiU, 1967 
(S~ ~f S«ti4It S20) by Shri M. Narayan Reddy I4S of 1967 B 1 hour 

2 The Code of Criminal Prooedue (A.mendmem) Bill, 1967 ~s..&-
stilMlUM ~f l«lion S4oA) by Shri M. Narayan Reddy 142 of 1967 B 1 hour "-

3 The Code of Criminal Proc:edlue (Amedment) Bill, 1967 
(Omission of uctiDfl 197A) by Shri M. NanyaD Reddy 143 .J( 1967 B 1 hour 

4 The Constitution (A.mc!ndmcnr) Bill, 1967 (Omisn"DIf of IITlick 
331) By Shri Raghuvir Singh Shastri I,P of 1967 B II hour~ 

S The Disclosure of A .. ~" of Minislcn Bill. 1967 by Silri SKhin-
dra Nalb Maili u~ of 1967 8 I. hl1un 

6 Tbe Constitution (.-\mendment) Bill, 1967 (lm"''-''n 0/ nm: 
artiek, USA tmd nrA) by Shri S8C~indra Nath Melli u6011967 D 1 hour 

t:( 7 Tbe 88ckward Communities (Rjaiou' Protection) Bill. 
r967 by Shri Prakash Vir Shastri • . 1]4 of 1967 B tl hou" 

8 The Health (PeriodlC&l McdicaI Check-Up of Pre.ideot. Prime 
Minister and Deputy Prime Minister of India) Rill. 1967 by 
Shri Yamuna Prasad Mandai 159 of 1967 B I hour 

9 The Health (periodICal Medical Check· Up of McmbenoC 
® Parliament) Bill. 1967 by Shri Yamuna Prasad 
MandaI 162 of r967 B r hour 




